THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)
N  O  T  I  F  I  C  A  T  I  O  N 

Dated Guwahati the 4th July, 2011

No. HC-VII/202/2011/   4612  /A. Shri Binod Kumar Chetri, Additional Chief Judicial Magistrate, Kokrajhar and Shri Darak Ullah, Additional Chief Judicial Magistrate, Jorhat  are attached to the Principal Seat of the Gauhati High Court as Officer on Special Duty with effect from 11th July, 2011.

           By order,

                 Sd/- A. Barthakur
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